
___________

___________

___________

___________

___________

___________

___________

Notice is hereby given that the Hon’ble National Company Law Tribunal, Hyderabad Bench-II, has by its Order 
dated 21.08.2026 passed in IA (IBC) (Liq.) No. 08 of 2025 in CP (IB) No. 666/7/HDB/2018, a certified copy 
whereof was received by the Liquidator on 24.08.2026, ordered the commencement of liquidation of M/s. 
Splendid Metal Products Limited (now known as M/s. Thalaivar Steels Limited) under Section 33 of the Insolvency 
and Bankruptcy Code, 2016, and has appointed CS Dr. Ahalada Rao Vummenthala as the Liquidator of the 
Corporate Debtor. The liquidation commencement date is 21.08.2026.
The stakeholders of M/s. Splendid Metal Products Limited (now known as M/s. Thalaivar Steels Limited) are 
hereby called upon to submit their claims on or before 07.09.2026, being fourteen days from the date of 
Liquidation commencement (receipt of the copy of the Order).
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit 
their claims with proof in person, by post or by electronic means.
A secured creditor is required to inform the Liquidator of its decision to relinquish its security interest to the 
liquidation estate, or to realise its security interest, on or before 07.09.2026, in such format as notified by the 
Board. Where a secured creditor does not intimate its decision within the said period, the assets covered under 
the security interest shall be deemed to be relinquished to the liquidation estate. 
Submission of false or misleading proof of claims shall attract penalties.

Name of the corporate debtor

Authority under which corporate debtor is
incorporated / registered

Date of incorporation of corporate debtor

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U28120TG1988PLC008610

1.

3.

5.

7.

2.

4.

6.

8.

___________
9. Address and e-mail of the liquidator, as

registered with the Board

21.08.2026
 (copy of the Order received on 24.08.2026)

Date of closure of Insolvency Resolution Process

CS Dr. Ahalada Rao Vummenthala
IBBI Regn. No.: 
IBBI/IPA-002/IP-N00074/2017-2018/10172

Name and registration number of the
insolvency professional acting as liquidator

02.05.1988

Registrar of Companies, Hyderabad, Telangana 
(incorporated under the Companies Act, 1956)

Address of the registered office and
 principal office (if any) of corporate debtor

Flat No. 113, Block-B, Sri Datta Sai Commercial Complex, 
Opp.Sapthagiri Theatre, R.T.C. X Roads adjacent to 
Metro Pillar No.1096/1097, besides Tapadia Diagnostic 
Centre, Hyderabad,Telangana - 500 020
E-mail: rp.ahaladarao@gmail.com

Registered Office and Principal Office:
Admin Building, East Wing, Sy. No. 197, 198(P), 
207(P) & 251(P), Sheripally Village, Bhoothpur 
Mandal, Mahabubnagar District, Telangana - 509 382

___________

Liquidation commencement date of 
corporate debtor

___________
10. Address and e-mail to be used for

correspondence with the liquidator
Flat No. 113, Block-B, Sri Datta Sai Commercial Complex,
Opp.Sapthagiri Theatre, R.T.C. X Roads adjacent to 
Metro Pillar No.1096/1097, besides Tapadia Diagnostic 
Centre, Hyderabad,Telangana - 500 020
E-mail: smpl.resolution@gmail.com / 

  Land Line: 040-27623101rp.ahaladarao@gmail.com

Splendid Metal Products Limited
(now known as Thalaivar Steels Limited)

Sd/-
CS Dr. Ahalada Rao Vummenthala

Liquidator - Splendid Metal Products Limited
(now known as Thalaivar Steels Limited)

IBBI Regn. No.: IBBI/IPA-002/IP-N00074/2017-2018/10172
AFA valid from 27.11.2025 to 31.12.2026

E-mail: rp.ahaladarao@gmail.com  |  Land Line: 040-27623101
Date  : 25.08.2026,  Place : Hyderabad

PUBLIC ANNOUNCEMENT
(Under Regulation 12 of the Insolvency and Bankruptcy Board of India 

(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SPLENDID METAL PRODUCTS LIMITED

(now known as THALAIVAR STEELS LIMITED)

08.04.2021
(date of the Order of the Hon’ble NCLT, 
Hyderabad Bench,approving the Resolution Plan 
in IA No. 981 of 2020)

Sl.
No PARTICULARS DETAILS
___________

12 Last date for submission of claims 07.09.2026
___________

___________
11 Address where the Books of Accounts of 

the company are maintained
NO. 54/111, Udhuman Law House, Room No. 4, 1st Floor,
Armenian Street, Chennai G.P.O., Chennai, Chennai, Tamil
Nadu, India, 600001


